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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.08.2021 (WEDNESDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

  

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, the Officiating Chairperson and Hon’ble Mr. V.P. Singh, 

Member (Technical)  

   

  For Admission (Fresh Case) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 598 of 

2021 

 

(With Defects) 
 

Ashok G. Rajani 

Erstwhile Director Seya Industries Ltd.  
Vs. 

Beacon Trusteeship Ltd. & Ors. 
 
 

Puneet jain Shikhil Suri 

Prerana Wagh 

Shahdab Jan-R1 

Ayush J Rajani 

Khushboo Shah 

Rajani-R4 
 

  For Hearing 

2.  Comp. App. (AT) 

(Ins) No. 463 of 

2021 

 

 

Anil Tayal  

Interim Resolution Professional for Nice 

Projects Ltd. 

Vs. 

Committee of Creditors of  

Nice Projects Ltd. 

 

Nikshubha Sethi Sumant Batra 

   

  For Admission (After Notice) 

3.  Comp. App (AT) 

(Ins) No. 876 of 

2020  
 
 

Nitin Singh 

Vs. 

Waves Bio-tech Pvt. Ltd. 
 

 

Partho Bhattacharya Akshay Bhardwaj 

4.  Comp. App (AT) 

(Ins) No. 958 of 

2020 

 

 

Brand Realty Services Ltd. 

Vs. 

Sir John Bakeries India Pvt. Ltd. 

 

 

Pankaj Agarwal  Nishant Awana  

Devvrat 

5.  Comp. App. (AT) 

(Ins) No. 34 of 

2021 

 

 

Shivashakti Elmech Pvt. Ltd. 

Vs. 

Shiv Nandan Sharma & Anr. 

Resolution Professional  

Drake & Scull Water & Energy India 

Pvt. Ltd. 

 

Iswar Mohapatra Rohit Khanna-R1 

Shiv Nandan 

Sharma-R1 

Nikhil Kohli-R2 

6.  Comp. App. (AT) 

(Ins) No. 88 of 

2021 

 

Reliance Naval and Engineering Ltd. 

Through its Resolution Professional Mr. 

Sudip Bhattacharya  

 Vs. 

A.P. Securitas Pvt. Ltd. & Ors 

 
 

Arpan Behl   Yogesh Jagia-R1 

Rajesh Srivastava-

IRP 

Rajesh Srivastava-R2 
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7.  Comp. App. (AT) 

(Ins) No. 413 of 

2021 

 
 

Damodar Valley Corporation 

Vs. 

Shriramrathi Steels Pvt. Ltd & Anr. 
 
 

Madhumita 

Bhattacharjee 

Ishaan Saha 

Kanchan Yadav-R2 

8.  Comp. App. (AT) 

(Ins) No. 447 of 

2021 
 

ASREC (India) Limited 

Vs. 

Royal Weavers Pvt. Ltd. 

 

Pragati Agrawal Anirudh Sanganeria 

 

   

 

 

  Copy to: - 

                                                                                By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar     

http://www.nclat.nic.in/

